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(a) whether a chimney pf CCI’s Cement 
factory at Mandhar (M.P.) has collapsed;

(b) if so, the reasons therefor and the loss 
caused to Government;

(c) whether Government propose to make 
an enquiry in the matter to fix responsibility; 
and

(d) if not, the reasons therefor?

THE DEPUTY MINISTER IN THE 
MINISTRY OF INDUSTRIAL DEVE-
LOPMENT (SHRI SIDDHESHWAR 
PRASAD):

(a) No, Sir.
(b) to (d). Do not arise.

P r o g r e s s  m a d e  b y  N e t a j i  E n q u i r y  
C o m m is s io n

5637. SHRI SAMAR GUHA; Will the 
Minister of HOME AFFAIRS be pleased 
to state:

(a) whether Justice G.D. Khosla has been 
given some other assignments besides the 
Commission work on Enquiry into Netaji 
mystery;

(b) if so, the nature of such additional 
work entrusted to him; and

(c) whether such additional works will 
hamper the work of Netaji Enquiry Com-
mission?

THE DEPUTY MINISTER IN THE 
MINISTRY OF HOME AFFAIRS (SHRI
F.H. MOHSIN): (a) and (b). Shri Justice
G.D. Khosla is also the chairman of the Re-
viewing Committee on National Academies 
and I.C.C.R. and the Film Institute of 
India Enquiry Committee appointed by the 
Ministry of Education and the Ministry of 
Information and Boadcasting respectively.

(c) The Commission has not expressed 
any such difficulty.

C o u n s e l  f o r  A s s i s t i n g  N e t a j i  E n q u i r y  
C o m m is s io n

5638. SHRI SAMAR GUHA: Will the 
Minister of HOME AFFAIRS be pfteftsed 
to state;

(a) whether the counsel for assisting the 
Netaji Enquiry Commission has not been 
appointed as yet;

(b) if so, whet her the work of the Commis-
si on failed to proceed with the investigation 
work as desired;

(c) whether many witnesses, including CoL 
Habibur Rahman, who is now in Pakistan 
and who claims to be the only eye witness 
of the alleged plane crash, have not been 
examined yet; and

(d) whether the time for completing the 
work of the Commission will be extended?

THE DEPUTY MINISTER IN THE 
MINISTRY OF HOME AFFAIRS 
(SHRI F.H. MOHSIN) (a) the Counsel 
for assisting the Netaji Enquiry Commission 
has already been appointed?

(b) Does not arise.

(c) It is for the Commission to decide as 
to who should be examined as a witness, 
the Commission has already invited all 
persons, who might have any information on 
the subject, to appear before the Com-
mission. It is understood that Col. Habibur 
Rahman has not been willing to appear 
before the Commission.

(d) It is hoped that the Commission would 
complete its work by the 30th June, 1972 
when its term is due to expire.

Q u a l i t y  a n d  P r o d u c t i o n  o f  P a p e r

5639. SHRI SHRIKISHAN MODI: 
SHRI P. GANGADEB:

Will the Minister of INDUSTRIAL 
DEVELOPMENT pleased to be state ;

(a) whether, Paper Industry is under-
going deterioration and whether there is 
low quality production and inadequate dis-
tribution of peper jn the country ; and

(b) if so, the steps Government propose 
to take inthisregard?

THE DEPUTY MINISTER IN THE 
MINISTRY OF INDUSTRIAL DEVE-
LOPMENT (SHRI StDDHfiSUW AJ*
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PRASAD): (a) Although some complaints 
have been received about the quality of 
writing and printingpaper produced by some 
mills and also about occasional shortages, 
the overall position is not unsatisfactory.

(b) Twenty schemes have been approved 
under the Crash Programme for increasing 
the production of paper by about 1 lakh 
tonnes by the end of 1973. Thirtyfive new 
schemes have also been approved for the 
establishment of additional capacities to 
meet the long term needs for writing and 
printing paper. Complaints about thequality 
and shortages of paper as and when received 
are immediately attended to through the Ad- 
hoc Committee on Paper Industry, which 
is an informal tripatrite body consisting of 
representatives of Government, industry and 
consumers. Complaints investigation cells 
have also been set up by the Indsutry. The 

Indian Standards Institution has also recently 
evolved standards on the common varieties 
of paper. The quality of certain varieties of 
paper now produced in some of the mills 
should improve on their adoption of JSI 
Standards.

Wo r k in g  o f  I n d u s t r ia l  E s t a k s

5640. SHRI M. KATHAMUTHU: Will 
the Minister of INDUSTRIAL DEVELOP-
MENT be pleased to state:

(a) whether Government have reviewed 
the working of the Industrial Estates set up 
in the various States; and

(b) if so, the resultst hereof ?

THE DEPUTY MINISTER IN THE 
MINISTRY OF INDUSTRIAL DEVE-
LOPMENT (SHRI SIDDHESHWAR 
PRASAD): (a) and (b). Review is under-
taken by the Development Commissioner 
for small Scale Industries from time to time 
in consultation with the State Governments. 
The position is indicated below:-

" 31-3-1965 31-3-1971
No. of completed
Industrial Estates. 235 455
Sheds constructed. 5183 10317
Sheds allotted. 4892 9095
Sheds occupied. 3794 8263
Sheds working. 3134 6338
Persons employed. 46581 106102
Annual production, Rs. 37.8 Rs. 154

crores crores.
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